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CP No.88/ALD/2017

The petitioner is unrepresented. Sh. Asutosh Vaish, Advocate for the
respondent company.

Ld. Counsel for the respondent orally informs such that the entire amount of
the dues under the FDs have now been paid to the petitioner. However, the
compliance report is still under preparation. Therefore, he needs sometime for the
same. Hence, he is directed to submit the cnmpliance report with supporting affidavit
and by furnishing particulars of the date of payment and mode of payment.

The matter be listed on 13" September, 2017

Dated:07.09.2017 Sri H.P. Chaturvedi, Member (Judiciai)
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